
Kerala Gazette No. 7 dated 12th February 2019.
PART III

COMMISSIONERATE  OF LAND  REVENUE
LAND FAIR VALUE NOTIFICATION

THRISSUR  DISTRICT
Xncp-Ø¬ hn⁄m-]\w

\º¿ _n5˛19713/2011. 2019 P\p-hcn 4.

6-̨ 3˛2010˛mw Xob-Xn-bnse 515˛mw \º¿ tIcf Akm-[m-cW KÃv {]Imcw Xr»q¿ Pn√-bnse Xr»q¿ Xmeq-°n¬ Dƒs∏´

`qan-I-fpsS \ymb-hne k¿°m¿ {]kn-≤o-I-cn-®n-´p-≈-Xm-Wv. F∂m¬ Sn Xmeq-°nepƒs∏´ hnhn[ hnt√-Pp-I-fpsS GXm\pw

k¿tΔ \º-cp-I-fn-epƒs∏´ kzImcy `qan k¿°m¿ `qan F∂v sX‰mbn tcJ-s∏-SpØn hne \n›-bn-®n-́ p-≈Xpw Nne k¿tΔ

k_v Unhnj\p-Iƒ°v \ymb-hne \n›-bn-°m≥ hn´p-t]m-bn-´p-≈Xpw Nne hkvXp-°-fpsS ¢mkn-^n-t°-j≥ sX‰mbn

tcJ-s∏-SpØn hne \n›-bn-®n-́ p-≈Xpw BWv. C{]-Im-c-ap≈ `qan-Iƒ°v \ymbhne \n›-bn-°p-∂-Xn\v `qan-bpsS ssIh-i-°m¿

ka¿∏n® At]-£-bn¬ Xr»q¿ AUo-j-W¬ Xl-io¬Zm-cpsS  At\z-jW dnt∏m¿´v  {]Imcw \ymbhne \n›-bn®v Cu

Hm^o-kn¬ \n∂pw DØ-c-hm-bn-´p-≈-Xm-Wv. Sn k¿tΔ k_v  Unhn-j-\p-I-fn¬s∏´ hkvXp-°ƒ°v ]pXp°n \n›-bn®

\ymb-hne Xmsg ]d-bp∂ ¢mkn-̂ n-t°-j-\p-Iƒ {]Imcw Xncp-Øn-hm-bn-t°-≠-Xm-Wv.

dh\yq Unhn-j-W¬ Hm^o-kv, (H-∏v)

Xr»q¿. dh\yq Unhn-j-W¬ Hm^o-k¿.

FORM ‘A’

(See Rule 4)

NOTIFICATIONS

Whereas, it is expedient to publish the Fair Value of Land as required under Section  28A of the Kerala Stamp
Act, 1959 read with Rule 4 of the Kerala Stamp (Fixation of Fair Value of  Land) Rules, 1995;

Now, Therefore, it is hereby made known to the public that the fair value fixed for the land mentioned against each
serial number, in respect of the land situated in the survey/re-survey numbers of the Village and Taluk mentioned against
each, shall be as shown aginst it in column (11) thereof.

(1)

No. K.Dis.-16184/2018/B5. 17th November 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Peechi.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/. ward by use per Are
Municipaility/ (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 3518 4 .. .. .. Panchayat Pananchery 15 Residential 28,000
plot with
Private

road access
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(2)

No. K.Dis.-12752/2018/B5. 9th October 2018.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Madakkathara.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality/ (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 985 6 .. .. .. Panchayat Madakkathara 14 Residential 1,08,864
987 1 plot with

Panchayat
road access

(3)

No. K.Dis.-12507/2018/B5. 25th September 2018.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Inchamudi.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality/ (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

1 333 1 .. .. .. Panchayat Chazhoor Thevar Residential 63,000
Road plot with

Private
road access

(4)

No. K.Dis.-8376/2017/B5. 7th September 2017.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Pullazhi.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality/ (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 478 2 .. .. .. Corporation Thrissur .. Nilam 1,250



3

(5)

No. K.Dis.-11779/2018/B5. 4th September 2018.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Chiyyaram.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality/ (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 25 5 .. .. .. Corporation Thrissur Chelakkottu- Residential 4,94,000
kara plot with

Corporation
road access

(6)

No. K.Dis.-12203/2018/B5. 30th August 2018.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Peechi.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality/ (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

1 1111 2 .. .. ..  Pananchery    Pananchery W.No. 10 Residential 48,000
Thamburatti- plot with

parambu Panchayath
road access

(7)

No. K.Dis.-11625/2018/B5. 14th August 2018.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Vilvattam.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality/ (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

1 573 P 50 55 11 Corporation Thrissur .. Residential 3,00,000
plot with

Corporation
road access
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(8)

No. K.Dis.-12882/2017/B5. 5th  August 2017.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Vilavattam

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality/ (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

1 504 5 50 2 Corporation Thrissur .. Residential 3,65,000
plot with

Corporation
road access

2 870 138

3 534 2 140

(9)
No. K.Dis.-7854/2018/B5. 4th  July 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Peechi.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality/ (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

1 3581 3 .. .. .. Panchayath Pananchery W.16 Residential 50,000
Vettilappara plot with

Panchayath
road access

(10)
No. K.Dis.-9853/2018/B5. 13th  July 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Puthur.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality/ (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 243 2 .. .. .. Panchayath Puthur .. Residential 45,600
plot with
Private

road access
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(11)

No. K.Dis.-7855/2018/B5. 12th  June 2018.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Peechi.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality/ (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

1 3458 3 .. .. .. Panchayath Pananchery W.No.12 Residential 74,100
Pattilumkuzhi plot with

Panchayath
road access

(12)

No. K.Dis.-8742/2018/B5. 12th  June 2018.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Peechi.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality/ (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

1 3369 3 P .. .. .. Panchayath Pananchery 16 Hill Track 35,000
with road

access

(13)

No. K.Dis.-2502/2018/B5. 12th  June 2018.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Peechi.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality/ (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

2828 2293 .. .. .. .. Panchayath Pananchery 8 Residential 52,000
plot with

Panchayath
road access
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(14)

No. K.Dis.-6472/2018/B5. 12th  June 2018.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Peechi.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

1 2100 2 P .. .. .. Panchayath Pananchery 3 Residential 70,000
Peechi plot without

Vehicular
 access

(15)

No. K.Dis.-8285/2018/B5. 11th June 2018.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Kanimangalam.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 804 .. .. .. .. Corporation Thrissur Nedupuzha Wet land 12,500

(16)

No. K.Dis.-8741/2018/B5. 12th  June 2018.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Puthur.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 832 5 .. .. .. Panchayath Puthur IV Residential 72,000
plot with

Panchayath (PWD)
road access
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(17)

No. K.Dis.-2923/2018/B5. 25th May 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Cherpu.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)

Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. .. .. 28 491 1 Panchayath Cherpu .. Residential 2,50,000
plot with

Corporation/
Municipal/
Panchayath
road access

(18)

No. K.Dis.-6078/2016/B5. 1st  June 2016.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Puthur.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)

Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

 .. 820 7 .. .. .. Panchayath Puthur .. Residential 90,000
plot with

PWD
road access

Revenue Divisional Office, (Sd.)
Thrissur. Revenue Divisional Officer.

ERRATUM  NOTIFICATION

No. K.Dis.-5948/2018/B5. 17th May 2018.

Fair Value of the land comprised in Re. Sy. No. 174/9, 185/7Paralam Village of Thrissur Taluk, Thrissur
District finalized on 1-4-2010 (date) stands modified to the extent shown below:
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SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Paralam.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)

Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

  1 229 1 P 36 174 9 Panchayath Paralam 9 Wet land 18,000

  2 229 1 P 36 185 7 Panchayath Paralam 9 Wet land 18,000

Revenue Divisional Office, (Sd.)
Thrissur. Revenue Divisional Officer.

FORM ‘A’

(See Rule 4)

NOTIFICATIONS

Whereas, it is expedient to publish the Fair Value of Land as required under Section  28A of the Kerala Stamp
Act, 1959 read with Rule 4 of the Kerala Stamp (Fixation of Fair Value of  Land) Rules, 1995;

Now, Therefore, it is hereby made known to the public that the fair value fixed for the land mentioned against each
serial number, in respect of the land situated in the survey/re-survery numbers of the Village and Taluk mentioned against
each, shall be as shown aginst it in Column (11) thereof:

(1)

No. K.Dis.-5713/2018/B5. 10th May 2018.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Vilvattom.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/. ward by use per Are
Municipality (̀)

Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 522 3 50 6 13 Corporation Thrissur 6/1248 Residential 1,90,000
plot with

Corporation
       road access

262



9

(2)

No. K.Dis.-5443/2018/B5. 17th April 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Puthur.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/. ward by use per Are
Municipality (̀)

Corporation
(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 979 13/5 .. .. .. Panchayath Puthur .. Residential 60,000
plot with

Panchayath
       road access

(3)

No. K.Dis.-3796/2018. 12th April 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Peechi.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)

Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

  .. 1079 2 .. .. .. Panchayath Pananchery .. Wet land 25,000

(4)

No. K.Dis.-3940/2018/B5. 3rd April 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Kurumpilavu.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)

Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

  .. 4 1 .. .. .. Panchayath Chazhur 16 Wet land 3,024

263
Gaz. No. 7/2019/DTP CLR-Fair Value (Supplement).
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264

(5)

No. K.Dis.-4493/2018/B5. 27th March 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Puthur.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 1008 6 .. .. .. Panchayath Puthur XII Residential 60,000
plot with

Panchayath
       road access

(6)

No. K.Dis.-2501/2018/B5. 13th March 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Peechi.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/. ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

1 2454 3 .. .. .. Panchayath Pananchery Vettilappara Wet land 26,000
            16

(7)

No. K.Dis.-1584/2018/B5. 23rd February 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Puthur.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/. ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 980 18 .. .. .. Panchayath Puthur .. Residential 60,000
13 plot with
14 Panchayath

       road access



11

265

(8)

No. K.Dis.-15849/2018/B5. 13th November 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Kuttur.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 207 P .. 199 6 Panchayath Kolazhy .. Residential 1,86,000
plot with

Private  road
        access

Revenue Divisional Office, (Sd.)
Thrissur. Revenue Divisional Officer.

ERRATUM  NOTIFICATION

No. K.Dis.-20899/2017/B5. 23rd February 2018.

Fair Value of the land comprised in Sy.No. 723, Kurumbilavu Village of Thrissur Taluk, Thrissur District finalized on
6-3-2010 (date) stands modified to the extent shown below:

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Kurumbilavu.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

  .. 723 .. .. .. .. Panchayath Chazhur 10 Wet land 2,700

Revenue Divisional Office, (Sd.)
Thrissur. Revenue Divisional Officer.

FORM ‘A’

(See Rule 4)

NOTIFICATIONS

Whereas, it is expedient to publish the Fair Value of Land as required under Section  28A of the Kerala Stamp
Act, 1959 read with Rule 4 of the Kerala Stamp (Fixation of Fair Value of  Land) Rules, 1995;

Now, Therefore, it is hereby made known to the public that the fair value fixed for the land mentioned against each
serial number, in respect of the land situated in the survey/re-survery numbers of the Village and Taluk mentioned against
each, shall be as shown aginst it in column (11) thereof:
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(1)

No. K.Dis.-2374/2018. 22nd February 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Peechi.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 3515 1 .. .. .. Panchayath Pananchery Vilangannur Residential 75,000
plot with

 Panchayath
           road access

(2)

No. K.Dis.-1333/2018/B5. 14th February 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Puthur.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 989 14 .. .. .. Panchayath Puthur .. Residential 60,000
plot with

 Panchayath
road access

(3)

No. K.Dis.-556/2018/B5. 23rd January 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Vilvattam.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

1 211 2 50 14 67 Corporation Thrissur .. Residential 1,80,000
plot with

 private road
       access
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(4)

No. K.Dis.-313/2018/B5. 18th January 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Madakkathara.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

.. 369 1 .. .. .. Panchayath Madakkathara 15 Residential 85,536
plot with
private

             road access

(5)

No. K.Dis.-54/2018/B5. 17th January 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Vilvattam.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

1 880 7 50 5 56 Corporation Thrissur .. Residential 1,80,000
plot with

 Corporation
road access

(6)

No. K.Dis.-15648/2017/B5. 9th January 2018.
SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Chiyyaram.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)
Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

1 592 1 .. .. .. Corporation Thrissur South Wet land 5,000
Munayam

            32

2 593 1 .. .. .. Corporation Thrissur South Wet land 5,000
Munayam

32

267
Gaz. No. 7/2019/DTP CLR-Fair Value (Supplement).
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(7)

No. K.Dis.-20902/2017/B5. 3rd January 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Peechi.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair

 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are

Municipality (̀)

Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

1 3515 5 .. .. .. Panchayath Pananchery Peechi Residential 35,000

plot with

private

           road access

(8)

No. K.Dis.-944/2018/B5. 24th January 2018.

SCHEDULE

District—Thrissur.

Taluk—Thrissur. Village—Nadathara.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair

 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are

Municipality (̀)

Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

490 3 .. .. .. Panchayath Nadathara .. Residential 46,682

plot with

Panchayath

            road access

Revenue Divisional Office, (Sd.)
Thrissur. Revenue Divisional Officer.

268
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ERRATUM  NOTIFICATION

No. K.Dis.-18917/2017/B5. 1st December 2017.

Fair Value of the land comprised in Sy.No. 579/5 of  Aranattukara Village of Thrissur Taluk, Thrissur District
finalized on 6-3-2010 (date) stands modified to the extent shown below:

District—Thrissur.

Taluk—Thrissur. Village—Aranattukara.

Sl. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
 No. No. Div. Block No. Sub division Municipality/ of  Local No. of fication Value

No. No. Corporation  Panchayath/ ward by use per Are
Municipality (̀)

Corporation

(1) (2) (3) (4) (5) (6) (7) (8) (9) (10) (11)

  .. 579 5 .. .. .. Corporation Thrisssur .. Wet land 20,000

Revenue Divisional Office, (Sd.)
Thrissur. Revenue Divisional Officer.

269


